
GOVERNMENT OF INDIA
MINISTRY OF GONSUMER AFFAIRS, FOOD & PUBLTC DTSTR|BUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTION NO,,I95O

TO BE ANSWERED ON 3'd MARClt,2O2O

t{95O. SHRI RAHUL KASWAN:

Will the Minister of GONSUMER AFFAIRS, FOOD Al{D PUBLIG
D I sT Rl B U T I o 1 36fqa[ rrrd, sr6-q 3tt{ qIfu fi E. fu6qur i* be pleased to state:

(a) whether damage of foodgrains in godowns of Food Gorporation of
lndia has become a common featurel

(b) if so, the details of those godowns where foodgrains have been
damaged during the last five yearcl

(c) the reasons for the damage of foodgrains stored in every godown
during the said period, year-wisel

(d) whether responsibility has been fixed against the persons
responsible for the said damage; and

(e) if so, the details thereofil
AIISWER

MINISTER OF STATE FOR MIiltSTRY OF GOI{SUMER AFFAIRS, FOOD &
PUBLIG DISTRIBUTION

(sHRr DANVE RAOSAHEB DADARAO)

(a): No Sir.

(b) & (c): Does not arase in view of (a) above.

(d) & (e): Out of the total stock held by FGI a very negligible quantity of
foodgrains have become damaged/non-issuable. Whenever accrual of any
quantity of damaged foodgrains is noticed, each case is investigated
immediately and action by the concerned authority is invariably taken
against officers/officials found responsible.

The number of officer/officials of FGI found responsible for damage
of foodgrains during last five years are as unden

Year Number of official
2(J14-15 77
2015-16 3'
2016-17 13
201744 13
20{ 8-{ 9 o

ORIGINAL IN HIND!

DAMAGE TO FOODGRAINS IN FGI GODOWNS


